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 {Shri  L.  N.  Mishra)

 NorrricaTioNs  unver  De.uz  Rzrorms
 Act,  Aut  Inpra  Services  Act,  Ere.
 The  Minister  of  State  in  the  Mink-

 try  of  Home  Aairs  (Shri  Vidya
 Charan  Shukla):  I  beg  to  re-lay  on
 the  Table:

 (i)  2  copy  each  of  the  following
 Notifications  under  sub-section  (3)
 of  section,  191  of  the  Delhi  Land
 Reforms  Act,  ‘1964:

 (a)  The  Delhi  Land  Reforms
 (Amendment)  Rules,  ‘1968,
 published  in  Notification  No.
 F.(3)jL.B.0.(66  in  Delhi
 Gazette  dated  the  8th  July,
 ‘1966.

 (by  The  Delhi  Land  Reforms
 (Amendment)  Rules,  9858

 published  in  Notification  No.
 F(4)'L.3.0.'66,  in  Delhi
 Garette  dated  the  8th  July.
 1966.  (Placed  in  Library.

 See  No.  LT-3/67].

 Gil)  A  copy  each  of  the  following
 Notifications  under  sub-section  (3)
 of  section  3  of  the  Al}  India  Ser-
 vices  Act,  1951:

 fa)  The  Indian  Forest  Service
 (Fixation  of  Cadre  Strength)
 Regulations,  p66,  published
 in  Notification  No.  G.S.R.
 I672  in  Gazette  of  India  dated
 the  Bist  October,  1966.

 {b)  The  Indian  Forest  Service
 (Fixation  of  Cadre  Strength)
 Amendment  Regulations,  1966,
 published  in  Notification  No.
 GSR.  ३63  in  Garette  of
 India  dated  the  3lst  Octobor,
 1906.

 Second
 tions,  ‘1986,  published  in  Woti-
 fication  No.  G.S.R.  ए  in
 Gazette  of  India  dated  the  7th
 January,  1967,  [Placed  in
 Library.  See  No,  LT-234/67].

 {e}  The  Indian  Forest  Service
 (Recruitment)  Amendment
 Rules,  1967,  publishag  ip  Noti-
 fication  No.  G.S.R.  387  in
 Gazette  of  India  dated  the
 25th  March,  1967,  [Placed  in
 Library.  See  No.  LT-233/67].

 (१)  G.S.R.  26  publisheg  in  Gazette
 of  India  dated  the  द.  Janu-
 ary,  1967,  making  certain
 amendment  to  Schedule  III  76
 the  Indian  Administrative
 Service  (Pay)  Rules,  1954.

 (gy  GSR.  347  published  =  in
 Gazette  of  India  dateg  the
 श्र)  March,  I  967,  making  cer-
 tain  amendment  to  Schedute
 HI  to  the  Indian  Administra-
 tive  (Pay)  Rules,  ‘1984.

 (bh)  GS.R.  348  published  =  in
 Gazette  of  India  dated  the
 80  March,  1987,  making  cer-
 tain  amendment  to  Schedule
 III  to  the  Indian  Administra.
 tive  Service  (Pay)  Rules,  i954.
 {Placed  in  Library.  See  No.
 Lr-soue7).

 (2)  TI  alag  Iny  on  the  Table:

 (i)  9  copy  each  of  the  follow-
 ing  Notifications  under  sub-
 section  (2)  of  section  3  of  the
 All  India  Services  Act  95!:—

 {a)  GSR.  +22,  published  in

 (Pay)  Rules,  1984.
 (b>)  GSR.  433  published  in

 Gasette  of  India  gated  the  let
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 amendments  to  Schedule  Il  <Ancucrr  MonumENTs  AND

 (ey  GBR.  424  published  in

 AscHAEOLO-
 GICAL  Srrzs  AND  ReMAIws  (AMeND-
 MENT)  Ruves.
 The  Miuister  of  State  in  the  Minis-

 try  of  Education  (Shri  Sher  Singh):
 I  beg  to  re-lay  on  the  Table  a  copy  of
 the  Ancient  Mon’  ts  ang  Archace-

 (Amend-
 ment)  Rules,  1966,  published  in  Not-
 fication  No.  5.0,  3529  in  Gazette  of
 India  dated  the  20t,,  November,  1986,
 under  sub-section  (4)  of  section  38  of
 the  Ancient  Monuments  and  Archaeu-

 Sth  April,  1967,  making  cer-  logical  Sites  and  Remains  Act,  1953,
 tain  amendment  to  Schedule  [Piaced  in  Library.  See  No.  LT-237/
 Til  to  the  Indian  Administra-  67).
 tive  Service  (Pay)  Rules,
 1954,

 (e)  GS.R.  4  published  =  in
 Gazette  of  India  dateg  the
 22nd  April,  1987,  making  cer-
 tain  amendments  to  Schedule
 Hl  to  the  Indian  Adminisra-
 tive  Service  (Pay)  Rules,
 1954,

 if)  The  Indian  Administrative
 Service  (Regulation  of  Seni-
 ority)  Amendment  Rules,
 1987,  published  in  Notification
 No.  GSR.  564  ip  Gazette  of
 India  dated  the  22nd  April,
 ‘1987,

 (g)  The  Indian  Police  Service
 (Regulation  of  Seniority)
 Amendment  Rules,  i967,  pub-
 lisbed  in  Notification  No.
 GELR.  S88  in  Garette  of  Iadis
 dated  the  2ind  April,  ‘1967.

 corrigendum  to  G.S.R.  993
 published  in  Gazette  of  India
 dated  the  3ist  December,
 1968,

 (d)  G.S.R.  472  published  =  in
 Gazette  of  India  dated  the

 L2.4l  brs.
 PARLIAMENTARY  COMMITTEES—

 SUMMARY  OF  WORK
 Secretary:  |  beg  to  lay  on  the  Table

 a  copy  of  the  ‘Parliamentary  Com-
 mittces—Summary  of  Work’  pertain-
 ing  to  the  period  Ist  June.  2968  to
 3rd  March,  1967.

 1240-1  hrs.
 PRESIDENTS  ASSENT  TO  BILLS

 Secretary:  Sir.  |  lay  on  the  Table
 following  three  Bills  passed  by  the
 Houses  of  Parliameny  during  the  last
 Session  ang  assented  i0  by  the  Presi-
 dent  since  a  report  was  last  made  to

 [Pleced  in  Library,  See
 LT~-$59/67).

 (i)  a  copy  of  the  Interim  Re-
 port  of  the  Administrative  Re-
 forms  Cornmission  Machinery  for
 Planning.  {Placed  in  Library.  See
 No.  LT.se0jsT}.

 (iil)  s  Copy  of  the  Arms

 No.  the  House  on  the  3rd  April,  1967:

 a  The  Constitution  (Twenty-
 first  Amendment)  Bill,  1967.

 (2)  The  Mineral  Products  (Addi-
 tional  Duties  of  Excise  and
 c  )  Amendment  Bill.
 1967.

 (3)  The  Finance  Bill,  ‘1867.

 2  Sir,  I  lay  on  the  Table  copies.
 duly  authenticated  by  the  Secrevary

 Rajya  Sebha.  of  the  following  four
 mite  by  the  Houses  af  Parila- pasted
 weent  during  the  lest  Seasioo  end


